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(ii) An increased annual intake in 
the Indian Military Academy, 
Dehra Dun; 

(iii) Employment of larger propor-
tion of JCOs as in NCC Units 
in lieu of officers; 

(iv) Re-employment of released 
and retired officers either in 
the substantive rank last held 
or One rank lower with the 
consent of the officers and 

(v) temporary enhancement in the 
retirement age limit of subs-
tantive Lt. Cols. of the Arms. 

The above measures are intended to 
provide some relief in respect of the 
officer position. 

Bank LeDdinl" Rates 

3288. Shri P. C. Borooah: Will the 
Minister of Inan~e be pleased to 
state: 

(a) whether Government have taken 
notice at the recent increase of Bank 
lending rat.es by some leading Banks; 

(b) if so, what is the average in-
crease per cent; and 

(c) what is the reaction of Govern-
ment In this regard? 

The MlDWer of FlDance (Sbrl 
MorarJI DesaI): (a) and (b). By means 
of a directive issued by the Reserve 
Bank, the minimum lending rate of the 
scheduled Banks has been fixed at 
5% and their average lending rates 
have been raised by not less than 
1% with effect from l!tt October, 1980. 

(c) The increase in the lending 
rates, is intended to exercise a res-
training inftuence on the pressure of 
demand for funds. 

BeaRel. Steel Plant 

3%89. 8hrI P. C. Borooab: Will the 
ini~ter of Steel, Mines aDd F1ae1 be 
pleased to state: 

(a) whether the Wide Strip Mill at 
the steel works site at Rourkela has 
!ltarted production; 

(b) if so, a what cost the mill has 
been completed; and 

(c) what is its production capacity? 

The Minister of Steel, Mines and 
Fuel (Sanlar Swaran Singh): (a) Yes, 
Sir. 

(b) About Rs. 230 million, which 
includes cost of supply and erection 
of machinery, shearing lines, electri-
cal equipment, auxiliary plants, cranes, 
steel structures and civil engineering 
works but excludes cost of pusher 
type furnaces and painting. 

(c) 600,000 tons per annum with 
two shifts. 

Advisory Bodies 

3290. Shri Brajesbwar Prasad: Will 
the Minister of Bome AffaIrs be 
pleased to lay a statement showing the 
number and names of advisory bodies, 
Ministry-wise, including consultative 
committees functioning at present to 
advice the Central Government and 
the names at those in which Members 
of ParlIament have representation? 

The Minlster of State in the Minis-
try 01 Bome Affaln (Shri Datu): The 
in1ormation is being collected and 
will be laid on the Table of the House 
as soon as It is receiVed. 

Construction of Road la It.l .... r, 
Tripara 

3%91. Shri Banphl Thakur: Will the 
Minister of dome Affalrw be pleased 
to state: 

(a) whether it is a fact that fOr the 
construction Of a road, land of reha-
bilitated Jumias of Manikpur, Bhai-
bone Chherah of Kallasar, Tripura, 
has been acquired; and 

(b) if so, whether 
tion has been paid or 
land has been given 
land acquired! 

dUe compensa-
whether arable 
instead of the 

The ~ 01 State Ia the MInis-
try 01 BOIIIe Aff.1n (SbrI Datar): (a) 
and (b). The information is being col-
lected and will be laid on the Table. 




